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In the matter of:

Ashish Bankar ....Applicant

Vs.

M/s Nu Tek India Ltd , ....Respondent
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CORAM
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HON’BLE MEMBER (J)
SHRI PRADEEP R. SETHI
HON’BLE MEMBER (T)

For the Applicant . Mr. Pulkit Tare, Adv.
L Mr. Mohit Kumar Bafna, Adv.
For the Respondent '

ORDER
Learned counsel for the applicant states that reply is received and

rejoinder is not required to be filed. List for arguments on

21.08.2019.
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